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12.00 hrs. make & gtatement thereon:—
RE: STATEMENT OF FINANCE “Kidnapping of 7 persons by

MINISTER
Some hin. Members, rose—

Mr. Speaker: Let us proceed now—
Papers to be laid on the Table.

Shrl Hem Barua (Gauhati): Sir,
about the point that I raised in con-
nection with the statement by Shri
T. T. Krishnamachari....

Mr. Speaker: He has already ex-
plained that some hon, Member re-
ferred to the visit of the Finance Mi-
nister.

Shrl Hem Barua: Yesterday, you
remember, Sir, when we wanted to
have an idea of the economic aid that
Soviet Russia might give to our coun-
try as a result of the hon. Finance
Minister's visit to that country, the
hon. Finance Minister sald that he
was going to make & statement in
the House. Before iImplementing that
assurance given by him to you and
to the House he has already met the
Press and made a statement. Before
he came to this House he has done
that. When I read about it this mor-
ning in the newspapers 1 was taken.
aback. This is the way the Ministers
treat you and the House,

Mr. Speaker: Let him come. It may
be ralsed then and then I will find
out.

12.02 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

Kmonarrmvo or 7 PErsOoNs BY HOSTILE
NacAs rrOM SIBSAGAR DISTRICT OF
AssAng

Shri P. Venkatasubbalah (Adomi):
Mr. Speaker. Sir, I cal! the attention
of the Minister of Home Affairs to
the following matter of urgent pub-
lic importance and request him to

hostile Nagas from a border market
in Sibsagar district of Assam.”"

The Minister of State in the Minis-
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): I am getting
the facts, Sir, and if you will permit
me I will make the statement on
Monday.

Shri §. M. Banerjee (Kanpur):
May I submit, Sir, that there is an-
other Calling Attention Notice saying
that the Naga Hostiles raided an
Assam Rifle Camp and request that
both should be combined together and
a statement made by the Minister on
Monday? B

Mr, Speaker: That also I have ad-
mitted. Both of them might be ans-
wered together.

Shri Bade (Khargone): May I sub-
mit, Sir, that there is another Calling
Attention Notice about Nagaland, kid-
napping of persons....

m.sm:lmanthkiuthlf
1 allowed the other one to be men-
tioned because I have admitted that.

Shrl Bade: This s also regarding
Nagaland.

Mr. Speaker: A discussion on Nags-
land is not being allowed now.

Shri Bade: This is about kidnap-
ping of persons by Naga hostiles....

Mr. Speaker: [ would not hear it
now. Let us proceed now—Papers to
be laid on the Table,
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PAPER LAID ON THE TABLE

AnnuaL Reporr or TRADE MARES
RecrsTry

The Deputy Minister in the Minis-
try of Commerce (Shrl 8. V. Rama-
swamy): Sir, on behalf of Shri Manu-
bhai Shah, I beg to lay on the Table
s copy of Annual Report of the Trade
Marks Registry for the year ending
the 31st March, 1965, under section
126 of the Trade and Merchandise
Marks Act, 1958. [Placed in Library.
See No, LT-5180/65.].



